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lIIGII COURT OF DELHI: NEWgDELIIl

that l w
N_0- .... .. . ._./&S¢_Q£l2I_IC.1_>.ate<l; 2.\| s$~\=>,'., ,3}-~CIRCULAR

It is hereby circulated for information of all eoncemed oflicers/officials of
this Court that as per the decision dated 22.05.2025 of “Rl£COMMliNDA'l‘IOI\l
COMMI'l"l"Iili" duly approved by llon’ble The Chief Justice, M/s. Professional
Couriers Network Limited B-11, Mayapuri Industrial Area Phase-I, New
Delhi 110064 and M/s. Flash Courier, Private Limited MB-14, Narang House,
21 KG Marg, New Delhi-110001, have been again enlisted as approved couriers
for a l‘urther period oi’ three years w.e.£, 28.05.2025 to 27.05.2028.

/
(Lakhvinder Singh)

Deputy Registrar (R&D)

Copy forwarded for information to:-
(1) R ' " " -egistrat-cum-Secretary to Ilon’ble The Chief Justice.
(2) All Registrars/OSIN Joint Registrar (Judicial), Joint Registrars, Deputy

Registrars, Assistant Registrars
(3)1oint Registrar—cun1-PA to Registrar General.
(4) Director (l'l‘) with the request to get the above Circular uploaded on the Delhi

lligh Court website and Intranet of this Court. '
(5) All Private Secretaries/Court Masters.
(6)./\ll Ad1nr1.Ot’ficers(Judicial)/Branch Ineharges with the request to bring the

contents oi’ the Circular to the notice ofoflieials working under them.
(7) The President/Secretaries, Delhi lligh Court Bar Association/Delhi Bar

Association/New Delhi Bar Association/Karkardooma Bar Association/Rohini
Bar Association and Saket Bar Association.

(8) Guard -File. . A
(9) Not-icc Board.

»=~""},\“V{(Nirmla Tiwari)
Assistant Registrar(R&D)
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